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11.11 Ian. 
PUBLIC ACCOUNTS COMll1TTBl: 
TWEN'n-SIX'l'B AMD TliDttU'tB REPORTS 

~I CHANDRA.TIT YADAV 
(Azam,arh): I beg to present the 

following Reports (English and Hindi 
versions) of the Public Accounts 
Committee: -- (1) Twenty-Sixth Report on 

Assessment of Foreign Technicians 
relating to the Ministry of Finance 
(Department of Revenue). 

(2) Thirtieth Report on Action 
Taken by Government on the re-
commendations contained in the 
Hundred and Thirty-fourth Report 
(Sixth Lok Sabha) on Indian 
Council of Agricultural Research 
relating to the Ministry of Agricul-
ture. 

11.1f hn. 

PETITION BE: IMPROVEMENT IN 
THE NAVIGABILITY OF THE 
HALDIA AND CALCUTl'A PORTS 
AND SETTLEMENT OF DEMANDS 

OF mADE UNIONS 

SHRI SOMNATH C~Tl'ERJEE 
(Jadavpur): I beg to preSent a peti-
tion signed by Shri SukUinar Bose 
and others regarding improvement in 
the navigability of the Haldia and. 
Calcutta Ports and settlement of 
demands of trade unions. 

11.14 Ian. 

BUSINBSS ADVISORY COMMl"rrB,E 
TI:Nm REPoRT 

T.BE. l)15PQ:'N J41NIS'i'ER IN Tm: 
J41N;[S,TRY ,OF itAlLw~YS AND 'IN 
TJUtD~~~' OF PARLIA. 
MENTARY APTAlRS (SHBI KAL-
LIKARJUN): 1 beg to moVe: 

'-rhat this BOUSe do agree witli 
the Tenth Report of the Business 
Advisory Committee presented to 

the HoUSe on the 17th December, 
1980." 

DR. SUBRAMANIAM 3WA"!.fY 
(Bombay North East): I beg to move: 

"That the HOUSe on consideration 
of the Tenth Report of the Business 
Advisory Committee presented to 
the House on 17th December, 1980 
referred back to the Business Ad-
visory Committee for its failure to 
consider the oulstanding issues of 
public importance for discussion in 
the House." 

Sir, the ftiASvn why I moved this 
amendment is that i understand that 
the House has Jimited time and, there-
fore. it cannot discuss everything. 
But the House has a responsibility to 
discuss all the priority items in the 
agenda and there are certain priority 

• items on which this House is syste-
matically avoiding discussion. That 
is why I have given an amendment 
saying that this report should be sent 
back to the BUsiness Advisory Com-
mittee. For example, every day, in 
the newspapers we see reports of the 
threat of war tor this country. Now, 
all of us are concerned about that. 
One learnt that trom the newspapers 
today. For example, there is a big 
item in today! newspapers, the UNI 
report, saying that Pakistan is getting 
anns and it is getting new bases and 
Mrs. Gandhi told the Conaultative 
Committee on Defence on 18th, that 
the Pakistani Government, beCaUSe it 
is having a great deal of internal pr0.-
blems, may seek an opportunity of 
diverting the attention Of the people 
of Pakistan by having a war an4 
india is always there. This is wbat 
she said. Th8se are very serious 
matters. Why should We learn about 
this . from the newspapers? I 
asked the news correspondent., 
_ere they get these new. items 
from. Tbev said that these are leak.. 
eel' out to them by the Government. 
Therefore, in my opinion, this qual-
tioa should have got priority atten-
tion from Parliament. 


